87 Written Answers [ RAJYA SABHA ] to Questions 88
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t{THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND
CHEMICALS AND FERTILIZERS (SHRI
JANESHWAR MISHRA) : (a) The loan
agreement with the World Bank provides for
utilisation of a part of the total amount of
$150 million for fabrication and installation of
platforms at Bassein offshore field. No part of
the amount for Bassein platform has been
drawn so far.

(b) and (c). No preference is being .given
to any company. Tenders had been received
by the ONGC for fabrication and erection of
platforms at Bassein but it has been decided to
invite fresh tenders in view of some important
deviations from the tender conditions by the
tenderers whose prices were otherwise within
acceptable range. In the process it cannot be
said whether the cost of the project would
increase or decrease. |
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T[ ] English translation.
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t[Re-organisation of the Election
Commission

454. SHRI SHYAM LAL YADAV: SHRI
SITARAM KESRI:

SHRI BHISHMA NARAIN; SINGH:

SHRI DHARAMCHAND
JAIN:

SHRI RAMANAND YADAV
SHRI SHRIKANT VERMA:

SHR1 SANTOSH KUMAR
SAHU:

SHRI DEVENDRA NATH
DWIVEDI:

SHRIMATI AMBIKA SONI:
SHRI RISHI KUMAR
MISHRA:

Will the Minister of LAW, JUSTICE AND
COMPANY AFFAIRS be pleased to state:

(a) whether there is any proposal under
Government's consideration to re-organise the
Election Commission;

(b) if so, what are the details thereof; and

(c) by when a decision is likely to
be taken in this regard?]
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T[THE MINISTER OF STATE IN THE

MINISTRY OF LAW, JUSTICE AND
COMPANY AFFAIRS (SHRI NAR SINGH):
(a) and (b) A proposal for the conversion of
the Election Commission into a multi-member
body is under consideration as part of the

comprehensive  proposals  for electoral
reforms.

(c) The proposals for electoral reforms
require careful consideration and some time is
likely to be taken for arriving at decisions
thereon |
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[ 8 MAY 1978 ]
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Insult to lady passengers at the
Vindhyaehal railway station

455. SHRI SHYAM LAL YADAV:
SHRI RAMANAND YADAV:
SHR1 SHRIKANT VERMA:

Will the Minister of RAILWAYS be-
pleased to state:

(a) whether he is aware of the fact
that on the day of the Holi festival the
25th March, 1978, a train was stopped
at the Vindhyachal railway station and lady
passengers travelling by it were subject to
insults and humiliation; and

(b) whether it is a fact that no pre
ventive steps were taken by the Rail
way Protection Force who had
received prior information about the
possible hooliganism; if so, what action
has been taken against those found
guilty of dereliction of duty in this
case?]
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F[ ] English translation.



